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Aligned Summit and Common-
wealth Heads of Government
Meet.

| Placed in Library. See No. LT-7695/84]

12.054 hrs.

ESTIMATES COMMITTEE

Sixty-first Report and Minutes

SHRI BANSI LAL (Bhiwani) : 1 beg to
present the Sixty-first Report (Hindi and
English versions) of the Estimates Commit-
tee on the Ministry of Education and Cul-
ture—Elementary Fducation, and Minutes
of the sittings of the Committee relating
thereto.

12.06 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Reported anti-India propaganda on British
television on behalf of the so-called ‘Jammu
and Kashmir Liberation Front’ Leaders
regarding the execution of Magbool Butt

SHRI ABDUL RASHID KABULI
(Srinagar) : 1 call the attention of the
Minister of External AfTairs to the following
matter of urgent public importance and
request that he may make a statement
thercon :

“Reported anti-Indian propaganda on
British television on behall of the so-called
“Jammu and Kashinir Liberation Fromt”
Leaders regarding the exccution of
Magbool Butt and steps taken by the
Government in the matter,”

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA
RAOQO) : Mr. Speaker Sir,

On the 2Ist February, 1984, Channel 4,
which is a commercial channel on the Britsh
Television, broadc.st 4 programme late at
night The first part of the programme

erviewed Miss Benazir Bhutto ; the
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second part sought to cover the reaction of
“Kashmiris resident in Britain,”” in respect
of the recent kidnapping and murder of Shri
R.H. Mhatre, who was posted as Assistant
Commissioner in the Assistant High
Commission of India in Birmingham,
The commentator of the programme conve-
yed that while there was shock and concem-
nation the world over, on the killing of the
Indian diplomat, the *Kashmiris in Britain™
were more sympathetic to this crime. This
was followed by the reaction of various indi-
viduals, including Ammanullah Khan, the
President of the so-called Jammu and
Kashmir Liberation Front in Britain,
[Hashim Qureshi who, as the House is aware,
is a convicted hijacker, Mohd. Yunus belon-
ging to the Kashmiri Workers” Union and
others. These individuals were allowed to
express their fanatical views to the extent
that the revered leaders of India were des-
cribed in shameful language, Mr, Hashim
Qureshi was pernutted to threaten revenge
for the hanging of Muqbool Butt.

12.09 hrs.

[MR. DEPUTY-SPEAKER in the Chair)

We were astonished when we received the
report on this telewision programme. The
British authorities and institutions have first
hand knowledge and experience of terrorist
actvity within the Biitish Isles.  The British
authorities are engaged in searching for the
criminals who killed Shri Mhaue. It is
inconceivable to us that any responsible per-
son in the British media would have permit-
ted an outpouring of fanaticism and threats
of revenge and wiolence at this scnsitive
juncture.  Accordingly, the Government
instructed the High Commissioner n
London to raise the issue with the British
authoritics. The High Commissioner met
my counterpart in the British Government,
Sir GeofTrey Howe ind also Mr. Waddington,
Minister of State in the British Home Office.
The High Commissioner registered in em-
phatic terms our shock and indignation re-
garding this programme. Al the same time
he drew attention of the two Ministers that
open advocacy of wiolenze 11 this  pro-
gramme seemed to violate British regula-
tions. The High Commissioner left a
suitably worded aide memoire with the two
Ministers. Simultancously, the High Com-
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missioner protested to the Chairman of the
Independent Broadcasting authority on the
contents of the programme. We have been
informed that the British Ministers showed
understanding of our point of view and pro-
mised to take up the matter with the
sponsors of Channel 4. At the same time
they also agreed to examine the contents of
the programme in terms of the prevalent
law.

Ever since the kidnapping and murder of
our diplomat, Shri R.H. Mhatre in Birmin-
gham, sections of British press and media
have projected cither slanted or sensational
view of developments especially in regard to
Kashmir. Qur representatives have put
across our views and they have done so
forcefully. Hon'ble Members would appre-
ciate that sensationalism does not go with
rationality. Our High Commissioner drew
attention to this tendency in the British press
when he met the Government leaders on
this occasion.

it rEaW T FTEAT ¢ IETH AA27,
& 77 91 F7AT AT 5 wg7 a® @z
21X @1 AT 2, fa grana ¥ 3ad geg
g A fam 47 7 3aFr *ew gwr g vEA
q¢ & Wl AIAT TZAT F AV F 94y
agtg feaAn g f+ o9 Fedls & 5w
qER ¥ FvIaT & wAF F, A #1¢ Fd4
atrawraTer gt g2 &1 5 grona & axfagy
§ rgid Al awa & fFax § fad seg-
w7 fqadora ez 1 A S STy FuwlT
yrdt &1 1w "er AR A g fzar mar g
& g1 a1 anar agar g fx 1 g, fag
Zn o gzama 1 Fwifon & am ogay
fasrar st zg1 8, 7 Auwmarg fr @A
fords e Fredtz ¥ g afer qF fgrgrama
F arg argard § 1 azfremdr & gwid Agi
& et sz TAFawa 417 q@araq a7 6
F1§ fregare g a1 47 81 ara g 99 eg
TATATH F1 H1E 1wt Freaar gam @1 9as
i Wiy T w1 fzar oo fr ag Fedd
g1 9 qg AT I @ fF @ o
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FEHIF a1 F F1E 990 wiaar dar a@
i 3% &7 grava § 93fF 7gi vw gvwe
AUAT FE G FY T4 & IT G0 F 3k
AYHT T FLHT & v 3419 § ¥ 9 ) g
& o famaft wrwd sroef g § 1 wgt aw
AW T ¥ I TG TFOR S
1Y &t faacarse 78 g Trf e F o
# ot fr #1€ z@mas Al 9T 1 wiy-
FAY #T T2 ¥ o & arrad g wgAr argay e
fae® faat ot avaar gve § gam oz
AWl A AT frar, ssae aY v A@ o
f farer ot & g1 @ #9¥f% q1d grar@
fafew 733z & F3A1 ¢ e v @ § o
AT gH e T6 Farar 771 § fF sz o
| F1 arzd e gar @k g
F2E F &1 3z sna  frad gank feeat-
¥z 7t freda frar &, ga® savar g @)
wra § 1 Af6T & sawt ag garr angar
g R 3T F1 AT 5T Agarg e
foa faa @&z =23 o #1 Fer gaT g%
WA AT FA GFAAT U ¥ aAToqw
@A AT TATT AFZY qOAT ¥ o) e
faar aFt o7 & gasg fearmn FMgAr g
st 91 gfaan £y anw wifawi & faars
ZH®! UF ZIHT A AT @ VY gy § qa-
feeadt & ag aamar arzar g fv =i qIAIT
qFIA T ACA F TEL F A ez faar
& 38% wra F & s gar fF gewre
Wy AR & # fawrr wmdr 2, CALAILT
w1 Far fa=rT @t @ fagd MoAoamso
FY aTF 7 48 AT =T N, G773 7 91
AT ar? RBegearT & yaard ¥ gaa) gw-
fora faat 1 37817 ga% faanr a1, oo freg
FY &% Areen forat o —

“New Delhi blames Faroog's policies for
diplomat’s murder.”

s foad a7 T@m@r mar e
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‘In a statement issued here today the
AICC(I) General Secretary regretted that
despite warnings and advice by the Centre
to deal with secessionists and such other
clements in fa firm and effective manner,**
and the ruling National Conference has
continued to patronise politically the anti-
national elements who will stop at nothing
to achieve their nefarious ends.”

TF NG AT NoFNoyro F1 F1z F1&
FATT FEAT -

(M bLSet §18. g Dty

‘He said, the patriotic Indian, irrespective
of his political allegiance should realise the
enormous damage being done to the fabric
of the national unity and integrity through
the collusion of the Nationual Conference led
by** and the rabid communal and secessio-
nist elements in that State.

Mr. Moopanar said it was distressing that
the political parties, who shared the value
of secularism and who openly proclaimed
their commitment to the unity and the
integrity of the country had, in spite of
available evidence, not come forward to
denounce the unholy combination of the

**Not recorded.
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National Conference and anti-national
forces in Jammu and Kashmir.”

ot ot gardt g ag a@man g :
(-,d:@?:-ﬁ?-’%ﬂ”

‘Meanwhile Jammu and Kashmir Con
gress (I) leader Mohammed Shafi Qureshi
today repeated his charge alleging®® links with
the so-called Kashmir Liberation Front.”

Tq g &1 aga @<y wedew §1 1%
q3 fgrgear & srgardy A faar & gafeg
qa1 @1 ¢ % goo & BT 17 A agr
9T AT T ANAT FIF q HT THAL AT,
gy wgus § & 7Y swrAr T1gan, sqifs
THFMA T WA 2 | TF QrEf Tt Y
gadt Tt FAY | 1977 & staar qdf s
T f5T 1980 ¥ wiaa ar 7€ | fagra, a8
gaar &1 faafasr ) ag sqqr @an o f
HITH A FIAT AW F Awaw FE A
forg femr &1 seg-FedR § gREe gifad
fear g% w1 q1F FAG G G
FUG H G a3 1T FAFG AqE A TG
Aifgr =war f& ag M-afesam o:)-
AMAT UATHET ) TIFAE FAT & AT q@FT
ueratfaera & wra aregs § | & ag aamar
F1gaT e 209 goF B F1E geT A8 faadr
¢ afex gFaT & gar 31 §B gIIAE
1Y, i e # q¢-3-qT frd ¥ &k
farar 1€ Q@R arEr A& 91, T RIS
g f5 wiaz wreF awegwT A AT agh
¥Eregwa arar Jrgdr ) YAt awar @
WIgE NAARE AT SIOSAT ST TE-FTHIT
FatT o e A TR g A e o
st fgear srar war =ifgg o

Tq avg = fam-mgge 7 zawr wiEar
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PROF. K.K. TEWARY (Buxar) : Sir, do
you think it is proper that this should go on

**Not recorded.
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record ? This gentleman is bringing in his
name...

MR. DEPUTY-SPEAKER :
through the record.

I will go

PROF. K.K. TEWARY :
not to mention the name.
speak this kind of thing.

Please ask him
He should not

MR. DEPUTY-SPEAKER : Heis spea-
king on Calling Attention. He can prepare
some background and refer to it ; but that
background should be related to the subject-
matter and it should be brief.

PROF. K.K. TEWARY : Anyway he
should not speak like this ; he has no autho-
rity to do so...

MR. DEPUTY-SPEAKER : Mr. Tewary,
this is a Calling Attention. I would like him
to stick to the Calling Attention only.

I would very much request on every issue
that hon. Members need not bring in politi-
cal things. This is a calling attention on
this particular subject-matter.

PROF. SATYASADHAN CHAKRA-
BORTY (Calcutta South) : Mr. Deputy-
Speaker, Sir, may I make a submission ?

(Interruptions)

SHRI INDRAJIT GUPTA (Basirhat) :
Do you want us to make non-political
speeches 7

MR. DEPUTY-SPEAKER : On every
Calling Attention, what has it got to do ?
Mr. Indrajit Gupta, on this Calling Atten-
tion, what has it got to do ? It is a statement
of Mr. Moopanar—who gave the statement
as a politician outside. Now, what has it got

todo ?

MR. DEPUTY-SPEAKER : He can cri-

ticise the Government.
(Interruptions)
MR. DEPUTY-SPEAKER : The Calling

Attention rule is very clear. What is the
Cillinz Attention ? What is the rule ?
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According to the rule, he can put only one
question.

SHRI INDRAIJIT GUPTA : Then, you
should apply this rule to everybody.

(Interruptions)

MR. DEPUTY-SPEAKER : Now, by
bringing in many things here, the importance
of the Calling Attention issue is lost, There-
fore, to make it clear, you must put the
question and try to get the reply from
the Gnverpment and if possible you must
try. to corner the Government with your
points.

(Interrupiions)
MR. DEPUTY-SPEAKER : Now, Mr.
Kabuli, you may continue. You have

already made your points,
your quest ions.

Now, you put

(Interruptions)

MR. DEPUTY-SPEAKER :
permitting anybody.

I am not

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BOR1Y The Congress-I has made a
political statement. So, the National Con-
ference has a right to defend itself. ([nter-
ruptions)

MR. DEPUTY-SPEAKER : Everything
is becoming a general discussion. I am
conducting the House according to the
rule.

(Interruptions)

MR. DEPUTY-SPEAKER : Mr. Kabuli,
you have alrecady taken 10 minutes. Now,
come to the point.

s oregm Ttz wwe & zafag oy
#g @1 g f& gvemas &+ 9, efdr oz
AN A TEFT ATIIAS FAA0 ISAT g1 F
A G1RA fafqee T F @I@ITFET Frgar
g1 f7 Amaw s F A0 A FETH
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fraga #fews dar # §, ag fergeam
3gd a<1 WA & | AMAR FIHH & Ht AGT T
TAARE &Y 8 AT AGT AT AP A S e
fzar & 97 sfeaq gfaam &1 @ faar &)
qgr 9y Ay Ffews g 1gn @3 99
a1d 1 59 § f azr sfewa &% @ g,
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zfegq uitien 331a & o S fagwa
% 1A 9T @2t @en frg g &1 98 OF AW-
A9 T & A FH 9T/ H1OH! @R
FIAT FIZAT 4T |

TEIA FY SHA E1 AL AT 7 4147 § H
fagrgg ag a1t 7 & fF gaa fafas «1
wifgdl a7 aF FLEIT F AVF ¥ F2F
A8 fwar war, g@ amiar g aar s
FB Wl 3T BIASAT KT 94T 471 41 IA I&
g ag g Wifear agar dT s
Hag Y ag HEgwH TE | IAD €19 FAT ATTH!
wfezq zq aras ¥ 987 Fvar rfegd ar?

afmen 7 garw gurn nF afaez gré-
afauav 21 3@ gi€ #fqua #1 793 7 30
avaTig 2 1 ag arfrw A fgegearr &
&I T59d AT wer F faara gaw qiAA
HATZ | IEF! 7T AT qF T § GHL
FTAL T2TT G0 | F77 gAIU god 07 feeay-
#za % fag gad afas Gafada @ Nargs
AV 2T a%Ar a1 fF A F fag s
QAT | gUT A W & g4 q% ABHT &7
a1 iz F1 aGETIT LT T AR T
fag a1 03 T 8% arr w9 A w7
AGT JAFI AT A FEAT 98 98 a¢ 7 F1
FIT &1 ZHA W AT W A @A T
AT 9gq ga1iY ZTAwAa qifqdia aig
Y & AY 57 grArd 7 wrafs afwaw ¥ a8y
EATT &FUAIAF WM ATATT FTIHIT HTT
fafaw 21T, =1 w167 ATATZ FVAIT, FT A
A AAIFE O F qEgarEE SETE
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o9 Ay fagre wez # St aTd wE) I
919 F1 §aEE FAT ¥ w@FT HA a9
T ¥ 31 2 0F A fagiz e Y qgt
2, 39% gu |t Fwifeal ot gg FaF T8
AT AFA, 7 F FgAT T1gar g\ z@fag
A19Y & 3| AT § gAEF g 1 g9 A9
Ta faafad & adl, feat ot famfadr &
IB1 g & |

ST q% AT ¥GIA FY AT 1A FT
qATT §, YT 1€ arq Gy & A AGAX X
fard ardt &1 geqwrw #q1 7Y fearaar, g&
at ag arfte a1 |are qaar g | A aai §
FFELHFT WE | AT aF &% Q&I AI@IT
AET g% & X A 1 U|y @I AZAL A W
wggy fwar, a g% ax § F1€ qafey
g1, A SIOISIE 1471 gH gl wEl qEr
QAW 9T § qgi q W gAdH FE A
FIfawm 3@ 2, agi F1 FFA 1 Fg T
ot a1 § | afFT qe ow T A F AR
93, 4% uF e gar faad gn ga w139
2, affa 39 fewr ¥ gg adrar fawe o
qed @ f& a1 a9t ag &Y, g & anaar

§ IT ALY § QAT S1IHT HFAT ALl A

SHRI BHOGENDRA JHA (Madhubani) :
Mr. Deputy-Speaker, Sir, the statement
given by the hon. Minister just now and the
written statement given earlier are both dis-
appointing. A programme telecast by an in-
dependent British television company narra-
ted something which goes against our
national interest. There is no question of
any party here, nor even sentiments. Our
country has been once partitioned by the
British imperialist forces ; the same forces
which partitioned Palestine in the same year,
that is 1947 ; the same forces which parti-
tioned Ireland in the same year, that is 1947,
using the pretext of internal troubles and
struggles in India, Palestine or Ireland.
We are facing a situation when the same
United Kingdom is sheltering a person, a
self-proclaimed  President of sovereign
Nagaland and bad even given him its citizen- -
ship—I mean here Mr. Phizo. The elder
brother of British imperialism, viz. United
States is sheltering another person, a self-
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proclaimed President of sovereign Khalistan,
without our passport and despite our protest,
violating all international norms and inter-

national law.

In such a situation I am quoting from the
Minister’s statement with regard to what the
commentator said on the independent
British broadcasting system. It says :

The commentator of the programme
conveyed that while there was shock
and condemnation the world over on
the killing the **Kashmiris in Britain”
were more sympathetic to this crime.

So, this was the view of the commentator ;
and then some individuals were brought, at
least one of whom was a convicted hijacker.
So, everything is known. Not that anyone
spoke something, not that we are ques-
tioning the specch anyway. But we wish to
say that a convicted hijacker is brought to
the Television, to support the views expres-
sed by the commentator carlier, and then to
preach the avenging of a lawful hanging of
a person, through murders.

In such a situation, the Minister’s state-
ment and the views expressed by him are
certainly very disappointing, because at
present, day in and day out the Prime
Minister’s appeal to the country goes out,
viz. that our unity should be safeguarded.
On this point, the country is unanimous, viz.
that the country's unity should be safeguar-
ded at all costs. In such a situation, this
Calling Attention was brought in not in
order to question the right of any individual
to say anything, but to point out the fact
of the British television system bringing a
person who is already convicted of hijacking,
to support the views of its own commenta-
tor, which threatens more murders of our
diplomats and others. So, that is the serious-
ness of the situation.

In such a situation, 1 am not insisting that
the Minister, should use the exact words.
But it is sufficient that he has stated that
“These individuals were allowed to express
their fanatical views to the extent that the
revered leaders of India were described in

shameful language’.

That is another thing. That was not only
permitted—the point is that they were
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brought in to say precisely these things. In
such a situation, I would like to know what
was the reply of the British Government to
the note given by our High Commissioner
there on the point whether the British Tele-
vision system is generally permitted or gene-
rally allowed to broadcast statements calling
for the avenging of hanging or legal execu-
tions through open murders ; or to shower
filthy abuses on the respected leaders of our
nation.

Secondly, I would like to know what was
the reply of that very system, the indepen-
dent broadcasting system to which protest
was lodged as the statement says. It
secems as if there was no reply, as if
there is a government within the govern-
ment in the United Kingdom. What about
the safety of our Embassy staff, our diplo-
mats particularly in such countries which
are apparently hostile to our national
interest ? USA is there. There are some
other countries. In Pakistan, we have
repeatedly heard news about mishandling
and beating of our diplomat. Recently, we
were a host to a Commonwealth Conference
here and we are still in the Commonwealth.
If the British Government does not ade-
quately compensate for the national humi-
liation of ours, if the British Government
does not do something with regard to Shri
Phizo who himself calls the President of
Azad Nagaland and who is an accused in
several cases here, if it persists like that,
why not get rid of the Commonwealth
itself, why not end the shameful chapter to
our independence and independent develop-
ment ? Through this question I would
like to say that this is not a party issue nor
a personal issue ; this is an issue where the
whole House should be one ; and I think
the Minister will appreciate this spirit and
reply in this spirit.

SHRI P.V. NARASIMHA RAO : Inthe
first place, I would request the House to
confine itself to the subject matter of the
calling attention. Having said that, I shall
try to answer the points raised by the hon.
member. We not only lodged a protest, a
strong protest but also showed them that
the words uttered by these people on the
radio amounted to advocacy, open advo-
cacy of violence which is violative of some
laws which are in force in the U.K. right
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now. We pointed this out to them, as a
result of which we have been informed that
the British Ministers showed understanding
of our point of view and promised to take
up the matter with the sponsors of channel
4 ; at the same time, they also agreed to
examine the contents of the programme in
terms of the prevalent law. So, they have
given us a positive response in the matter of
examining the contents of the programme,
according to the provisions of their law.
This is precisely what we wanted them to do
and this is what they promised to do. In
regard to the broadcast system, channel 4,
we lodged a protest ; and as far as I know,
we have not had any feedback from them
as of now ; if there i« any feedback I can
take the House into conlidence later, but as
of now, as of this morning, I have not had
any information to that eflect. About
security, I would like to state the position
bricfly. The security of our missions as
well as personnel abroad is the responsibility
of the host government in terms of Geneva
convention. At the same time, prudence
requires that we should also take suitable
measures  wherever nccessary. Security
measures are under constant review and
instructions are sent to missions wherever
there is a necd. Since the news of kidnap-
ping of Mr. Mhatre was received, all
missions were put on maximum alert and
instructed to scek assistance and coopera-
tion of the Jocal police authoritics In
sensitive missions various other measures
were also instituted.

But it will not be desirable to give ali the
details in this connection. 1t may suflice to
assure the House that every bit of informa-
tion connected with security is assessed,
analysed and suitable measures advised to
the Missions. This is the position.

As regards the Commonwealth, Mr.
Bhogendra Jha is obviously against India
remaining in Commonwealth, he has only
picked on another opportunity to bring in
his opinion. But we do not agree with it.

MR. DEPUTY-SPEAKER : Prof. K.K.
Tewary.

SHRI BHOGENDRA JHA : The ques-
tion was about the British government's
opinion, about the reaction of the British
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Government to this.

SHRI P.V. NARASIMHA RAO : 1
have answered it. 1 submitted that we have
pointed out to them that this amounts to
a violation of their own law and they have
agreed to look into that matter. Naturally,
they have to be given some time to look into
the matter and find out what the provision
of the law is, which we say has been viola-
ted. So it is for them to take further
action.

PROF. N.G. RANGA (Guntur) ;: About
conveyance to our Assistant Commissioner
in Birmingham, a suggestion was made that
a car has not been provided to him.

PROF. K.K. TEWARY (Buxar) : Mr.
Deputy-Speaker, as | rise to speak about
this Calling Attention, my beart aches with
profound anguish, and what shocks me 1s
the behaviour of the stalwarts on the
Opposition side even on matters which they
describe to be of utmost national impor-
tancs.

SHRIHARIKESH BAHADUKR (Gorakh-
pur) :  Again heas referiing 10 the Opposi-
tion. (Interruptions)

MR. DEPUTY-SPLLAKLR : You please
come to the subject. Already the hon.
Minister has made a request.

PROF. K.K. TFWARY : | have just
started. But they should allow me to
speak.

MR. DEPUTY-SPEAKER :
to the subject.

You come

SHRi HARIKL:SH BAHADUR : Why

is the Opposition being referred to ?
(Interruptions)

MR. DEPUTY-SPEAKER : You come

to the subject. The Minister will take care
of it.

PROF. K.K. TEWARY : Mr. Bhogendra

Jha spoke on known lines about the im-
perialists. ([nterruptions)

SHRI BAPUSAHEB PARULEKAR
(Ratnagiri) : Why do you not bring that
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rule to his notice ?

MR. DEPUTY-SPEAKER : I have
brought it. You have also brought it to
his notice now.

PROF. K.K. TEWARY : The machina-
tions of the imperialists and neo-colonialist
forces are well-known and I think what is
happening around the country should have
opened the eves of my cnlightened friends
on the Opposition. (arerruptions)

SHRI ATAL BIHARI VAJPAYEE (New

Delhi) : Look, he is again referring to
Opposition.
PROF. K.K. TEWARY : What is

happening in Jammu and Kashmir ? What
is happening in Jammu and Kashmir ?

SHRI ATAL BIHARI VAIJPAYEE : We
are discussing a very delicate matter. Do
not bring in Kashmir or the Opposition
Parties.

SHRI EDUARDO FALEIRO (Mormu-
gao) : You are late. You should have
done so carlier.

5 dio dto ﬂ!’ﬁl’ﬁ Tq ;. FroaAay a‘},
HIZH A4 § 927 TATFAT 31 HA sefver Y
Fagqavmr A F@ & fao w9 f wa
Frfsrg

SHRI SATYASADHAN CHAKRA-
BORTY : This was mentioned and this
was objected to. Why is he again referring
to it ?

PROF. K K. TEWARY: | am men-

tioning preciscly bccause the matter has
been touched upon. (Jaterruptions)**

MR. DFPUTY-SPEAKER : Everybody
is speaking. Please sit down. Why are
you petting up ? Do not record anything.

PROF. K.K. TEWARY : The propa-
ganda on the British TV, the British Radio
and the British Media is a part of the im-
perialistic assault on the integrity of this
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country ; and I think it should have dawned
upon everybody concerned that the indepen-
dence and freedom of this country is im-
perilled. The murder of our diplomat, we
cannot isolate it from the happenings in
Jammu and Kashmir and in other places in
the country.

Mr. Deputy-Speaker, what followed the
hanging of a known convict, a criminal
called Magbool Butt, that cannot be lost
sight of, Before that, I would like to know
from the hon. Minister whether it is nota
fact that Mr. Quereshi who is the convicted
hijacker of the Indian Airlines plane, tra-
velled, went to Britain, on a Pakistani
passport. What has been done about this 7
Is it not a fact that a well-organised cons-
piracy was being hatched not only by the
elements operating from Pakistan and
Britain in the name of Jammu and Kashmir
Liberation Front and Jammu and Kashmir
Liberation Army, but these elements have
had very close links with the people in
Jammu and Kashmir itself.. .(Interruptions)

MR. DEPUTY-SPEAKER : The Minis-
ter will reply. '

PROF. K.K. TEWARY : I do not know
why whatever I speak touches the hornet’s
nest. (Interruptions)

I treat Mhatre’s murder, which is despi-
cable, as an outcome of a conspiracy which
has links with imperialist powers who are
out to destabilise our political system and
they are working and operating through
known inter-mediaries and known agents,
I do not know why even the left parties in
the House and in the country fight shy of
acknowledging this. Therefore, I bring to
the notice of the hon. Minister and T expect
a reply from him on what happened on the
execution of this man called Magboo! Butt.
Is it not a fact that bandhs were observed,
congregations were held ? When Zia-ul-Haq
and Pakistan Government were characteri-
sing Magbool Butt as a martyr, he was
being lionised simultaneously in Jammu
ard Kashmir under the very sensitive nose
of the great patriotic, as they say, Chief
Minister of Jammu and Kashmir. His
friend, the recent ally, the new found friend,

**Not recorded.
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Mirwaiz Maulvi Farugi had given a call...
(Interruptions)

PROF. SAIFUDDIN SOZ (Baramulla) :

These remarks should be expunged.
(Interrupnions)
MR. DEPUTY-SPEAKER : Why are

you bringing so many things ? Why are
you bringing extrancous things. (Inferrup-
tions)

PROF. K.K. TEWARY : What is ex-
tranecous 7 What is the text of this calling
attention 7

MR. DEPUTY-SPEAKER : ‘Reported
anti-India propaganda on British tele-
vision.'

PROF. K.K. TEWARY :
text.

Read the full

MR. DEPUTY-SPEAKER : Why should
you bring in Faruq Abdullah and all that ?
(Interruptions) 1 am sorry to say that no-
body can politicalise any issue here whether
this side or that side, (Interruptions) Please
come to the subject and put your question
to the Minister. (Interruptions) 1 am con-
ducting the proceedings of the House. Why
should everybody get up 7 Iam guiding
you not to traverse from the main text,
(Interruptions)

PROF. SAIFUDDIN SOZ : These
remarks should be expunged. (Interruptions)

PROF. K.K. TEWARY : The text says
otherwise. ‘Reported anti-India  propa-
ganda on British television on behalf of the
so-called “Jammu and Kashmir Liberation
Front” Leaders regarding the exccution of
Magboo! Butt and steps taken by the
Government in the matter.’

The execution of Magbool Butt is
material to this motion, and what happened
thereafter in Jammu and Kashmir, how
bandh was observed, who were the people
associated with this...(Interruptions)

SHRI ABDUL RASHID KABULI : This
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is nothing to do with this, Then I must
speak on the floor of the House. (Interrup-
tions)

MR. DEPUTY-SPEAKER : Stick to
the calling attention.

PROF. K.K. TEWARY :
are not connected with this.
say this.

Your remarks
I am sorry to

Therefore, when we discuss such matters
of national importance I know I will never
project such issues with polemical approach.
I do not want to take political mileage out
of it but when the howling started, ] was
forced to speak of this otherwise I would
not have spoken this...... (Interruptions)

SHRI ABDUL RASHID KABULI:
Howling is unparliamentary word, this must
be expunged. . . .(Inrerruptions)

MR. DEPUTY-SPEAKER : 1 will go
through the record. Now, please complete
your question......

(Interruptions)

Please put your question......
(Interruptions)

PROF. K.K. TEWARY : I would like
to know from the hon. Minister whether
this incident, the murder of Mhatre in U.K.,
has ramifications far wider than only
through the British Government on this
T.V. programme ? Are Pakistani elements
also involved in this and whether some per-
sons in Jammu and Kashmir under the pro-
tection of the Government are also having
links 7 Iam told that Amanullah Khan,
the President of the Jammu and Kashmir
Liberation Front is a friend of ** and there
are well-established links. . . .(Interruptions)

SHRI ABDUL RASHID KABULI:
These words must be expunged..,.
(Interruptions).

MR. DEPUTY-SPEAKER :
through the record.

I will go
If any allegatory re-

**Not recorded
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marks are there, I will go through them....

(Interruptions)

SHRI ABDUL RASHID KABULI:

Unless these remarks are expunged from the
record, we will not allow him to speak....

(Interruptions)

MR. DEPUTY-SPEAKER : Do not
make any allegations. . ...

(Interruptions)

I am telling him and I will go through the
record also.....

(Interruptions)

I have already said that I shall go through
the record and remove the allegatory part
of whatever speech it is. ....

(Interruptions)

PROF. SAIFUDDIN SOZ : We will not
allow any allegation to be made....(Inter-
ruptions)

MR. DEPUTY-SPEAKER : 1 can con-
duct the House only according to your rules,
1 have told you. . ..

(Interruptions)**
Don't re-

MR. DEPUTY-SPEAKER :
cord anything.

(Interruptions)**

SHRI INDRAIJIT GUPTA (Basirhat):
Mr. Deputy-Speaker, Sir, is it permissible
for the elected Chief Minister of a State
Government to go on having here all sorts
of insinuations being made against him
when he is not present here to reply ?

MR. DEPUTY-SPEAKER : I have al-
ready said that any allegation made against
anybody who is not a Member of this House,
including that against the Chief Minister,
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will be gone through. I will go through the
record. No allegation can be made....

(Interruptions)

I cannot do it like that. I will go through
the record and if there is any allegation
against the Chief Minister or against any
other person who is not a Member of the
House, I will go through the record....

(Interruptions)

Now the Minister will reply.

PROF. K.K. TEWARY : Mr. Deputy-
Speaker, Sir, I would like to know from the
hon. Minister as is obvious from the threat
held out by these people who' appreared on
the T.V. programme, what steps the Go-
vernment has taken since they are receiving
support from some very important quarters ?
Will there be recurrence of such events in
other countries also ? Iam sure unless the
Government takes steps to put down with
stern measures their collaborators at home,
we are not going to prevent recurrence of
such events. Therefore, I would like to have
a categorical reply from the Minister on all
the points that I have mentioned including the
operations of this Front from our soil, sup-
port to it and support extended by imperia-
list and neo-colonialist forces who have
become very friendly.. .. .(Jaterruptions)

MR. DEPUTY-SPEAKER : That is all
right. Now the Minister will reply.

MR. DEPUTY-SPEAKER : Nobody
refers to the British TV attack on our own
people.

SHRIP.V. NARASIMHA RAO : That
is why our submission is.. .

SHRI ATAL BIHARI VAJPAYEER : The
Chair should not have two yardsticks—one
for our members from Kashmir and another
for others.

MR. DEPUTY-SPEAKER : 1 have only
one yardstick ; I have said the same thing
to him also.

**Not, recorded.
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SHRI SATYASADHAN CHAKRA-
BORTY : We did not mention even obli-
quely that the Congress leaders arc not
patriotic. But he has. ..(Interruptions)

MR. DEPUTY-SPEAKER : The subject
is lost in the impasse.

SHRI P.V. NARASIMHA RAO: You
were pleased to say that the subject matter
of the Calling Attention, 1 repeat once again,
is about the utterances of certain leaders of
the so-called Jammu and Kashmir Libera-
tion Front on a particular day, in a parti-
cular programme, on the TV in the United
Kingdom.

MR. DEPUTY-SPEAKER : That has
been completely lost sight of.

SHRI P.V. NARASIMHA RAO : That
somehow seems to have been relegated to
the side.

SHRI INDRAJIT GUPTA : That is
connected with somebody clse by Prof.
Tewary.

SHRI P.V. NARASIMHA RAO : Who-
ever has mentioned anything else, 1 would
say to that hon. Member, let us come back
to the subject matter. So far as Shri
Mhatre’s murder is concerned, in fact, it is
not directly concerned here. But, I would
certainly say that there is investigation going
on by the British authoritics. The facts will
come out only when the investigation is over.
So far as who is abetting, who is helping, who
is hand in glove, these things are concerned,
they are completely out of the pale of this
Calling Attention. So, 1 would be right in
saying that this is not the occasion, or this
Calling Attention Motion is not the motion,
through which such information is to be
elicited. This is my submission.

SHRI HARIKESH BAHADUR (Gorakh-
pur) : The murder of our diplomat, Shri
Mhatre is really a shameful act and, in fact,
1 do not have words to denounce that and
condemn that, The hon. Minister has made
a statement in response to the Calling
Attention. I would like to quote a few
lines from his statement. He says :
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*“...Channel 4, which is a commercial
channel on the British Television,
broadcast a programme late at night.”

This shows that even commercial channels
are being used by the British TV for anti-
India propaganda, which is a surprising
thing. Then he says :

“the second part sought to cover the
reaction of ‘Kashmiris resident in

LIl

Britain'.

Again, surprisingly, they did not find any-
body else cxcept those who are completely
anti-Indian pcople, who are at the moment
residing in Britain. For example, one was
Ammanullah Khan, the President of the
so-called Jarnmu and Kashmir Liberation
Front in Britain ; another was Hashim
Qureshi who, as the House is aware, is a
convicted hijacker ; a third was Mohd,
Yunus, belonging to the Kashmiri Workers'
Union. The British TV people did not find
anybody else except these people to inter-
view on this particular incident. That in-
dicates clearly that there is no goodwill for
India in Britain at the moment. Otherwise,
the British TV people would not have called
such people for the interview, Then the
Minister says in his statement ;

“It is inconceivable to us that any
responsible  person in the British
media would have permitted an out-
pouring of fanaticism and threats of
revenge and violence at this sensitive
juncture.”

That clearly indicates that irresponsible
people are managing the entire affair. That
is why these things are happening. If the
British Government has allowed this kind
of people to function in their television and
radio etc., that shows the British Govern-
ment has no sympathy for India. Otherwise
such anti-India people would not have been
called for this telecast.

Sir, it is also very surprising that anti-
India propaganda and activities both are
taking place n Britain, USA and also in
some other countries like Canada some-
times. Even the so-called Khalistan sup-
porters were also operating from Britain,
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USA and Canada. Of course, Canada has
perhaps stopped them, but I don't know
what bhas happened in the case of Britain
and the United States of America,

Sir, it appears that the Government has
completely failed in persvading these count-
ries not to allow anti-India propaganda or
anti-India activities from these countries.
And Sir, thesc people—Mr. Amanullah
Khan and Ashim Qureshi, whatever they
spoke was even against the law of Britain.
But they were allowed to speak on their
television. That means anti-India feeling
was so bigh there that they did not bother
for their own laws which were violated by
the Speukers and they were allowed to
spcuk. Even the British Labour Member
of Parliament, Mr. Janner has called the
telecast as absolutely disgraceful and un-
balunced. It has appeared in many of
today’s newspapers that he has clearly called
it as absolutely disgraceful and unbalanced.
This is the actual situation.

Sir, my point is, let us request the British
Government and the US Government etc.
not to allow anti-India activities to take
place from their land. And if it takes place,
this is certainly against the interest of our
country. Therefore, 1 would like that the
Government must take up the issuc with
them in this way. 1 would also like to know
from the Hon. Minister, of Britain does not
respond to our request not to allow such
activities from Britain, whether the Govern-
ment would propose to withdraw from the
Commonwealth. It is a very categorical
question and I would like a clear reply from
the Minister. The Minister did not reply
to this question earlicr, though it was asked.
Therefore, 1 would like to know about it.

Sir, there wus one Kashmii Liberation
Army about which I don’t know whether the
Minister has got any information, whether
it is operating there or not. He is indica-
ting that there is no Kashmir Liberation
Army. But so far as the Kashmir Liberation
Front is concerned, it was very much active
in the countries like Britain, Pakistan,
Denmark, Federal Republic of Germany,
Netherlands, France, Belgium and the
United States of America. I don't know
whether the Government of India has taken
up this particular issuc with these Govern-
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ments or not. And whether the Govern-
ment of India or our High Commission in
Britain has taken up the question of the
activities of the so-called Jammu and
Kashmir Liberation Front with the authori-
ties of the United Kingdom or not ?
And if this issue was tuken up with
them, at what time it was taken up and
what was the reaction of that Government ?

SHRI P.V. NARASIMHA RAO : 8Sir,1
think all the points raised by the Hon.
Member have been covered already. The
only addition 1 would like to make s that if
there is an organisation styling itself as some
Front or something and it is functioning
there, it has an office or it has a signboard,
this fact by itself does not disentitled that
organisation to exist. We have 10 see what
its activities are and whenever any objec-
tionable activity is indulged in by any per-
son or an organisation, we have been re-
gularly and strongly and effectively taking
up these matters with the home Govern-
ment. This has been the practice in regard
to all issues when a person has indulged 1n
certain activities or ceitain utterances which
goes against our national interest and which
is humiliating to India or showing India in
an unfavourable light, we have invanably
taken these questions and we have lodged
protests, And in this particular case our
protest has had some effect in the sense that
the British authoritics themselves promised
to look into the contents of the programme
from the point of view of the laws in force
in UK. So, I think the points raised are
completely covered,

SHRI HARIKESH BAHADUR : He has
not said anything about Commonwealth.

SHRIP.V. NARASIMHA RAO : | have
alrcady replicd. Now I understand you are
also against India being in the Common-
wealth.

MR. DEPUTY-SPEAKER : It has gone
on record that you are also against it.

(Interruptions)
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ground should be without interruption.
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“JKLF to avenge Butt’s murder”
“Qureshi, who was convicted for
hijacking an Indian Airlines plane to
Pakistan in 1971, said he was sure
that Kashmiris would take revenge
“inside or outsidc India, inside or
outside Kashmir.”

ag wimar aga afeaast Ja1 =iz |
TZ AT ToFoUToUFo &, TaF AL H Fgl
swar g f& ag 1976 # A fagiz seg
FIOHIT & QW FII72H F qeqA § JAT4T 41
crfaqrdz wre ST ATATE FIVHIT Hez I
qqt & At 7 fAaST 3@ 704 91 1 FAA-
ged1g @i ot i sl &1 0@ feerae qai7
2, #1 3T 7 I ATATZAGA IAT | TG
W\ &gr war & fa setargsrma st aifee
FIFITFY 9F § qar fagr q@ar g1 @
HIE! 59318 &1 A1 |

|4 1976 ¥ 1 Ef0sqT qIRATEFA #T
gAIE AGIA IEFT AT 91 I A1FY § 0F

FEBRUARY 27, 1984

Anti-India Propaganda 472
on British T.V. (CA)
A1g g W1 qIffEarT T 99 a7 F grFEas

¥, IR AT TodoUHoUFo AT ¥ B
g a1 aY 37 S &Y anfewe dzT faar
a1 fF qrfeears wasdiz gw S S A
gNe F WA T dFwET § O
“gfregr 28", 29 FXAT F I ¥ FIT FEAT
F1gaT § | 59 T & 471 2] 9 faar gav @
faast i & Fiz T gamar F@gan g :

Ll wd L 7. 2bdsopiley
iy L 55Ul (U 9y, S Chve 4
U720 Z S &) Elr e LU L
Vuiloban lslbar i ol Logs)
P 5 b il 5Tt
U ?L'ﬁv!-gsﬁagﬁd:y/dﬁ-ﬂ ST
&Gl §22Lgb S
=Spdgi g e
4@4J|@‘4%:b;{,£ﬁ L-unwl,;i,@
(I Wi L el O
FOTH e AN S W TS0 ot
2 J 4-)3-/.:,-;".‘-',-_{
AR AT IS R Y SARS
Sl oSl bl /e A
bbbl Lo s

“The current chain of events that
climaxed in the Mhatre murder
appears to have originated last
September both in India and in the
UK, though the events in the two
countries  were unrelated. In
September, the Indian Government
issued instructions to the IB in
Kashmir to prepare dossiers and pin-
point the locations of all known extre-
mists. In October, a number of them
were arrested in connection with the
disturbances during the India-West
Indies cricket match. Significantly,
one of those arrested was Igbal
Qureshi, younger brother of Hashim
Qureshi. Then, on January 26, the
Indian Government ordered a crack-
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down. Over the next few days, at
‘least 67 people were arrested, all
suspected leaders or key officials of
extremist  organisations. Hashimn
Qureshi arrived in London just after
the arrests started. The arrests ended
on February 2. On February 3,
Mhatre was kidnapped.”

#T &7 ag fredq frar aan ar feais
#q7 9Y ITHY | IrgiA femiz ¥ At fF oF
) AFLA W F) G 9T 7 211 A AT
gz fear sy & gad 4t 91 787 9T
fkz f9 & gAd AT 9FE AT T FLO
sitrg oty o Rfean 7 an savez & gfeaw
oFs 70 ¥, 3AF1 AT fFar Ig, 8
grafaai &1 Fgia aia faar ar, 5@k qanar
aq ard qYve Y feamoe fFar ar) 398 ag
s ez diar & fF it gy &1 M Fes-
afer garr o Atz ¥ wewr fFAr war ag
FTNT AT ¥ wFEdifgez I oS Ag g,
37+ arq eradgesl faas @war g @E
Atz § wro faard st 7 ot sarard afzT
ffa | AFga Az T1HEY 9T AFAF A3
FyMIT 42 &1 Fra fzar a7 gaedifasz g0
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ot ST TN ST * T FAT AT
2?

Gl Hslugp)

ot Qo ARG : AEAT |
(¢ o tdgf'-'t:jlf)}

Mr. DEPUTY-SPEAKER : Mr. Namgyal,
you address the Chair and put the question
now.

5 fto ARG : fH¢ AF€E HIET &
SaT & A STt uFad FHET F JALFA**
%.. 9

Fo st Sbpatp Iyl
PR ST 0’:'_,,{4-’—

SHRI ABDUL RASHID KABULI: He
too is not here ro present his case. Hcisa
nominee—a person who cannot defend him-
self.

MR. DEPUTY-SPEAKER : Pleasc sit
down. For everything you are getting up.
There is nothing un-parliamenfary. Please
allow him to speak.

it dto ArRvgTR  Aw @ # Arw A Far
g | ATHY UAWT A F ¥76T J Fwr fw
qgi 1T ZIAA FY A1 AT 9FHZA W F1 AT
wrdY 4 7€ @ 3a% faq que, “amy wg-

1" A ST gHF A9 GG FIHIT A
SITTT 3T ZAT MU F TIET IS AT HAA
g @mu aq faad gafaar & 7f f5 Amas
gréa &1 a6z FT N HIT WA &% wzqmg
e W gk @ wx ¢feda ¥ ®) e
w1z | w2feaqn # OF an SATEL g1 41 1 IW
qFT AWAR FI17F @ AAT T 7T 91 ¥ 75
Frafaat &1 17 & | 59 fasfaa § s o
AMIFTACE IR ATA B A 2 K

**Not recorded
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WE UF HET 2 | T9Y ag A1 SA1fg gav
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qifeeard, @sad 1T FIEIT A 7 1
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MR. DEPUTY-SPEAKER :
not included Ladakh.

You have

SHRI ABDUL RASHID KABULI :
Kargil representative is a Nativnal Con-
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ference man.

st Glo MW @ AT FIWHIX F 4
fafaee< &, & gasr arg 48 91 =1gan,
IAF AT N gH 90 § agd §O 97 &)
famr & 1 s Searg @, faegia e &
Ffawa qv gravey fami*™* widhme s
g 1 (vgauw) ag I ST WL 979 §,
T § gz At 2w 9T q@ar gt
(e

# T9F1 FAT AT A1gAT § o g@ B H
FgA W 6 wIeg § )1 (swaam)
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PROF. SAIFUDDIN SOZ : Mr. Deputy-
Speaker, Sir, he cannot display somebody’s
photograph.

MR. DEPUTY-SPEAKER :
taken my permission.

He has not

(Interruptions)

MR. DEPUTY-SPEAKER : The Minister
will reply. If there is anything irrelevant, he
will not reply to that point.

SHRI
BORTY :

SATYASADHAN CHAKRA-
Do you allow these things ?

MR, DEPUTY SPEAKER : No.

SHRI
BORTY :

SATYASADHAN CHAKRA-
It is going on.

* «Not recorded
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MR. DEPUTY-SPEAKER : He has not
taken my permission. The rule is very clear.
He has not taken my permission. Produc-
jon of exhibit on the floor of the House is
,ot in order. Your question-time is over
aow. The Minister will reply now.

ot Yo AT : F HYAT FATT FEH
qg¥ §fTgq uFadE F1&H1z FIAT FArgar
Z 1" (s

.3/.* /‘!Ja‘g-:c-d.-/.,'fvlu H 'bfﬁ'x}uf;
. i: ’:)J"'-f‘\f

MR. DEPUTY-SPEAKER :
not allowing you further.

No. I am

PROF. SAIFUDDIN SOZ : You want
to impose discipline only on us. You have
already requested the Minister to answer the
question,

PROF. K.K. TEWARY : Who are you

to tell this ? You can sit down. Let him
speak.
PROF. SAIFUDDIN SOZ : He cannot

talk about Dr. Faroog Abdullah who is an
innocent man. He is suffering from phobia.
You have already requested the Minister to
reply.  That is what 1 said,

MR. DEPUTY-SPEAKER :
right. You please sit down.

It is all

SHRI P. NAMGYAL : Sir, I quote
Indian Express dated 23rd February :

“In Tuesday's nights programme, the
television reporter began by <aying
that Magbool Butt while he lived,
was a hero of the Kashmiri communi-
ty in Birmingham. But now after his
death, he had become a martyr and a
legend.™

MR. DEPUTY-SPEAKER : You put
your question now.

SHR1 P. NAMGYAL : Again 1 quote

Indian Express :
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“The television reporter summed up
by saying that the Kashmiri commu-
nity was so excited that several people
now openly predicted further acts of
revenge and violence."”

PROF. SAIFUDDIN SOZ : He is igno-
rant of geography. It is Occupied Kashmir
and not Jammu and Kashmir.

st dYo AmrgTe ;& gEEEAT CHAT
fafrezz atga & qoar =mgan g f& o
feearrd segia fzar & sad #gf gw feen &
Wz AYgE AgT § I ;T IEIA TAH
Ffewrs frar & fr ard Tt a9 ot ok §
ar g FErwg E, ot AT A w1z wY G ?
T g1 frar & ar & awear fw ag g
F AT

a0 ¥ vare g fr o fas #Yama
HI9%H ATAA TEY & STAFIAT HIEAIT AT
F AT A ANAT  FAT IAS AL H K
fenE dzar naddz & qra ard & fad oar
Far 21 5 da9 & Frodrdy extremists gy

FTTAIT AAT F secessionists 1 firg w7 fas
37

ol Sl e o s
ULV 14 L IFIS b 7S s ba
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PR L Ot (R AN
Sl o Ui e A g2 s
-
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‘g Liani ¥ SECESSIONIsTS £ F 2

SHRI P.V. NARASIMHA RAO: Sir, 1
would like to categorically state that what
all was said on the television programme,
verbatim, is available with us. 1 did not

- want to quote it while answering the Calling
Attention.
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PROF. MADHU DANDAVATE (Raj-

pur) : Dont publicise it.

SHRI P.V. NARASIMHA RAO : But I
have described it sufficiently and 1 have
brought out the heinousness of it as is neces-
sary. So, no hon. Member need have th‘c
impression that we have not gone through it
word for word. We have gonc through it
and we have the whole text with us.  That is
why our protest was couched in spch str?ng
words and we were so determined in bring-
ing it to the notice of the British authorities,
including two Ministers, that what was
shown on this programme Wwas something
absolutely unacceprable to us. We are
chocked and indignant on what has becn
shown and the words that have been al!owcd
to be uttered SO, there is no qucst{on of
our being ignorant of what happ_cncd in the
programme or what was said in lh_c pro-
gramme On that score, 1 would hke to

assure the Housc,

Now, in regard to the links which are
sought to be established, 1 would like to say
that, in the first place, the Calling Attention
motion, as it is couched, does not really
involve any answer to questions in re;.:ard to
links. There is an investigation going on,
who did what, when it was done, under what
backeround, whether there wias a cConspiracy
and, if therc was 1 conspiracy, who \rrcn:
involved in that conspiracy. MI- tlu‘sc.lhlpgs‘
will come out only after the 'mfcl‘“gmm"
results arc out. 5o, let us not ‘ant:cmnte the
results of the investipation right now. It

would not be proper.

In regard to Mr. Magbool Butt, | wnulhl
not comment on what happened K.n.hrn-r.
But 1 would certainly corrohorate the infor-
ven by Prof. K K Tewiry that the
autherities in Pakistan did honize hi.m, did
sny many glorifying things about him an‘d
that only makes onc understand what their
idea of patrintism is. That is all that can he
said. We nced comment no further on lthat.
That portien | confirm, the fact of Pakistan
leaders having said things which gplorified
Maqbool Butt and others in very very bright

terms.
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Industries (Development 480
and Regulation) Amend-
ment Ordinance (St.)

13.23 hrs.

INDUSTRIES (DEVELOPMENT AND
REGULATION) AMENDMENT BILL

THE MINISTER OF INDUSTRY (SHRI
NARAYAN DATT TIWARI) : Sir, T beg
to move for leave to introduce a Bill further
to amend the Industries (Development and
Regulation) Act, 1951.

MR DEPUTY-SPEAKER : The question
is :

“That leave be granted to introduce a
Bill further to amend the Industries
(Development and Regulation) Act,
1951.

The motion was adopted.

SHRI NARAYAN DATT TIWARI : Sir,
I in*roduce the Bill.

13 24 hrs.

STATFMI'NT RE : INDUSTRIES
(DEVELOPMENT AND REGULA-
TION) AMENDMENT ORDI-
NANCE, 1984

THE MINISTFR OF INDUSTRY (SHRI
NARAYAN DATT TIWARI) : Sir, 1 beg
to lay on the Table an explanatory statement
(Hindi and English versions) giving reasons
for immediate legislation by the Industries
(Development and Regulation) Amendment
Ordinance, 1984, '

[Placed in Library. See No. LT-7696/84]

MR DEPUTY-SPEAKER : Now, the
House stands adjourned to re-assemble again
at2.25P.M.,

13.25 hrs

The Lok Sabha then adjourned for Lunch
till twenty-five minutes past Fourteen
af the Clock.



